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2025 - 2026
Y‘ar.ll"l”'l'l.r‘lil.l'!!.-
I,QHJUKUHHQ., sonfdaughter/wife of ’Dﬂ”"’bﬂRPﬂNim: E
388 3D yeEFS, belonging to BIHARLEGISLATIVE RSSEITBLY

service and presently working as OFFIcE ATTENIENT GTAR(DE N EQ)

give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants®.

A.  Retalls of movable assets
{Assets in joint name indicating the extent of joint ownership will also have to ba
given)

5. Deserl ; ‘ ' Dependant-1 | Dependant-2 | Depandant-3
T o N i) u‘.:n‘{.;& H;ﬁ%p___, Name | _etc Nome |
{i} i Cash BT N\ 77,

goo | oovara|" gy [ T

(i} | Depasits in ;
Banks, Financial .1_9aecH

Instiutions And |0 ssoef| 1S

MNon-Banking 2

Financial

Companies

DN ENERRONENSEMUAISIT ho NI NeR 0. - et e

| (i) | Bonds,

EAFE” Shares in o
campanies '

{Iw) | Other financial
institutions,

NSS, Postal ) 2 : i ¥ it
Savings, LIC
Policies, etc

(%) | Motor Vehicles
 (detalls of - - 2 - S
- make, etc.) -

{wih) '_J'eweilew {give ; D

details of G’;;% -~

weight and e L
[

value) .&\:‘/g’//

{wil} | Other assets,
such as values i S
of claims /
interasts

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
 Exchange in respect of listed companies and as per books in the case of non fisted

companies should be given. :

* Dependant here means a person substantially dependent on the income of the

employee, ] '

aEET
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B.

[Note: Properties in joint ownership indicsting the extent of joint ownership will
also have to be indicated]

8r.
MNa,

Description

Salf

| Spouse
Nama(S) |

Dependant-1
Mame

Dependant-2
. Hame

Dependant-3
Etc, Nama

W

| measyrement)

Agricuttural Land

- Location{s}

« Survey number(s)
- Extent {Total

(i)

-Current market value

| measurarnent)

Non-Agricultural Land
- Location({s}

- Survey number(s)

- Extent (Total

(iy

| -gurrent market

-Current market value |
Buildings (Comrmercial
and residential)
Location(s}

- Survey /door
number(s)

- Extent (Total
measurement)

value

(v}

- number{s}

Housas / Apartments,
etc.

- Locatlon(s)

- Survey /door

- Extent (Total
measuwremsanty

- Current market
walus

(V)

interast in property)

Others (such as

(2)

1 glve hersin below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please glve separate details for each item)

Sr. | Description Hame & address of Bank / | Amount outstanding as
o, j Financlal Institutions{s) / O i ore
a) | (i) Loans from Banks 50,000

(i) Loans from financial
| Institutions

—

iy Government Dues:

{a) dues to departments
dealing with government
accommaodation

(b} dues to departrments
dealing with supply of
water

| (c) dues to departments

dealing with supply of
electricity




(d) dues to departments e { e
dealing with telephones |
(e} dues to departments

dealing with government = E
transport (including ‘
aircraft and helicopters) " o i : LS
(F} Other dues, If any = ‘ =

{b) (1) Income Tax including
surcharge [Also indicate ’ Y

the as&gssment year upto HWA oPK 428 2H
which Income Tax Return
flled. Give also Permanent
Account Number (PAN)] : ST IS ——
(i) Wealth Tax [Also
Indicate the assessment . a=
year upto which Weaith
i Tax return fited,]

(i} Sales Tax [Only in
case of proprietary 4 oy
 business] S it =
‘(iv) Property Tax : T A

€.  Personal Detajl

GPE/CPF/PRAN No. i 11015S 36sh el J

Gender i E (M/F)

e " ot s Te o | wonenr

o - 5 (A/B/C)

S "  [BIRARR [EGTSLATINE QSSEI"]m
(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.8,- Bihar Secretarlat Service aic.)
Home District = MUNGER ]

I hereby declare that the above details are true to the best of my
knowledge and belisf,

s S
SIGNALUTE .....voorivs asneruninrinsredaissstisinssninsses
‘ : _ Name of Employee: QHJVKUMRQ
pince:, PATNA OFFECEATTENDEN T (GARIENER)

Designation:..

M= Q- 2096 e BIHAR LEGISLATIVEVE ASSEMBLY
2] (N e N Depaﬁmﬂm'"B""Céki)éé"’f-ﬁkﬁ'ﬁf't‘ﬁcﬁ-b N)
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

TSI
J1-2- Qe24




